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OFFICE OF THE PRINCIPAL DISTRICT 81 SESSIONS JUDGE (WEST)
TIS HAZAF-ll COURTS : DELHI

/>>H\°l fig .;*='~t?W0 p _ . .
No. /GazJJudl./PDJ West/2026 Dated Delhi the

Sub: Invitation of nominations for various courses being conducted by CDTI Jaipur
during June, 2026 and August, 2026.

As directed by the Ld. Principal District & Sessions Judge (West), Tis Hazari Courts,

Delhi, a copy of letter bearing F.No. JPR/01/CC~1/2026-tRG(CC)l115 dated 06.05.2026,

received from the Vice Principal, CDTI (BPR&D), Jaipur, alongwith its annexure (Joining

instructions for ofiline courses and Telephone Numbers of CDTl's Officials) is forwarded

herewith for kind information, with request to the Ld. Judicial Officers below the age of 50

years to provide the willingness for each course, scheduled to be conducted at Central

Detective Training Institute (BPR&D), Jaipur, during June, 2026 (from 15.06.2026 to

19.06.2026) and August, 2026 (from 03.08.2026 to 07.08.2026), in this office, latest by

10.06.2026 positively, for onward transmission of the same to the CDTI (BPR&D), Jaipur, to:

PI“:-

All the Judicial Officers of West District, Tis Hazari Courts, Delhi.
PS to the Ld. Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi.
For uploading on LAYERS.

\ For uploading on Centralized Website through LAYERS.

Note: The requisite willingness may kindly be furnishedas per following format:

02 years

(Harish Kumar)
Oflicer-In-charge (Judicial Branch)!

District Judge (Commercial Court)-04
For Principal District 8: Sessions Judge (West)
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\~\l .HIGH COURT OF DELHI
Slwrshah Bcsfldieir Delhi3*-\‘-19" 3‘-162.

No. {DI-IClGaz.-IB/G-3/2026 Dated: QSIO6 I ~26
From:

The Registrar General,
High Court ofDelhi,
New Delhi.

To

2'-‘9'*?‘:F'*5*’!°:-'

The Principal District & Sessions Judge (HQ), Tis Hazari Courts Complex, Delhi.
The Principal District & Sessions Judge (South), Saket Courts Complex, New Delhi.
The Principal District 8t Sessions Judge (North-West), Rohini Courts Complex, Delhi.
The Principal District &. Sessions Judge (East), Karkardooma Courts Complex, Delhi.
The Principal District & Sessions Judge (North-East), Karkardooma Courts Complex, Delhi.
The Principal District & Sessions Judge (North), Rohini Courts Complex, Delhi.
The Principal District & Sessions Judge~cum-Special Judge (PC Act) (CB1), RACC, New
Delhi.

8. The Principal District 8.: Sessions Judge (New Delhi), Patiala House Courts Complex, New
Delhi.

9. The Principal District dz. Sessions Judge~(Shahdara), Karkardooma Courts Complex, Delhi.
10. The Principal District & Sessions Judge (South-West), Dwarka Courts Complex, New Delhi.
11. The Principal District 8:. Sessions Judge (South-East), Saket Courts complex, Delhi.
12. The Principal District & Sessions Judge (West), Tis Hwri Courts Complex, Delhi.
13. The Principal Judge (HQ), Family Courts, Dwarka, New Delhi.
14. The Director (Academics), Delhi Judicial Academy, Sector-I4, Dwarka, New Delhi- 110078.

Sub: Nominations for the course being conducted by CDTI, Jaipur during June, 2026.

Sirfivladarn,

I am forwarding herewith letter F.No.IPRl0I/CC-l/2026-Trg(CC)/115 dated 06.05.2026, on
the above subject, and to request you to obtain willingness from all the Judicial Officers (DHJS &
DIS) under your respective control, who are below the age of 50 years (excluding those who are
travelling out of country during the relevant period) for attending the programme i.e. “Cyber Law
Programme for PP, Judicial & Police Officers & Primer to Dealing with Cybercrime in Nyaya
Sanhita” scheduled to beheld in June, 2026 from 15.06.2026 to 19.06.2026, at the earliest.

Yours Sincerely,

§.¢=<=?/Q
336,1) (Sau 

Di-C" L?“ Administrative Officer (I) (Gazette-IB)
. for Registrar General

9- s$‘i°°d+)
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To.

1. The Registrar General
l~lon'ble High Courts
All States/UTs

2. The Director [Prosecution]
All States/U‘i‘s

Sub: Invitation of nominations for various
lune, 2026 and August, 2026.

courses being conducted by CDT! Jaipur during

Sir/Madam,
cl ted at Central Detective -Training instituteThe following courses are scheduled to be con uc -

[BPR&D), Jaipur during lune, 2026 and August, 2026 for various ranks of officers from your
esteemed department as per details given below:

‘Psi. if Nariieoftlie Course’ 0 Z U Di.1ratlonf‘From;-To *RanlrofParl:iclpa1it§"z
N0- 1 0 0 _ , _ _ 0 ._ e _ _ _
\);/ Cyber Law Programme for PP, 05-days 15.06.2026; APP to DP and all Judicial =

judicial & Police Officers & 19.06.2026 1 Officers (MIFC.MM.AD],D1 .
Primer to Dealing with l V etc.)

‘ *7 Lfiybercrirnginflyeya Saqhita i 0 ,,_ _ 7 i_”_ __ \
2. Cyber Law Programme for PP, 05 days P i03.08.2026~ ‘APP to”DP and all ludlclal .1

judicial St Police Officers 8: ‘ 07.08.2026 Officers (M]FC.MM,ADI,D].‘
Primer to Dealing with ‘ ; . em)

t 1 CybB1'¢rImB_l_n§ivaya Sanhltam” _ so _N_( j M ”.”____
2- The Learning objectives of the course are as under‘:-

l- Understand the various types of cyber-crimes.
lI.- Have a fair Idea of technology elements 8» their functioning in cyber-crimes,
ill. Be able to examine the correctness of chain of custody ofevlclence.
IV. Be able to identify relevance of intermediaries and their legal obligations.
V- Evaluate the relevance ofpresented evidence.

V1. Apply the legal provisions to the electronic evidences to confirm its tenabllity.

3- 1 i  mmL 5 requested w for each course below the age of 50 years
mm 3[Q'-_‘f_["e5i>E¢\llVe organization to attend the courses.
4. The nomln tl i‘ 0' .be *0 === em ~=f
activities suitably. It would also enabla or acceptance of nomination and to plan the course
participants: e us t° send $01119 Pre-course reading mare;-jg] |;q the

Sl] Name’8§Rank Age Eaucaflo 3 p ~ _
No of nomi t d - nu rllsent Nature °r M°b"*° N°- / ' 3"-"ml" "9

\ X nu 8 ba°I‘3‘°'-‘"5 P°>u"9 Training In Conmccno.officer Last
Years _ A _ > _

L



» 5
confirmation / acceptance of their nominations from CDTI Jaipur. -

.____ i.. ..___ ~_i....-.........--.._..- _ _.

- The nominees may be advised to proceed for the programme only after receiving

6. The joininginstruotions are enclosed herewith for assistance to participants. .
Looking forward to an encouraging participation by officers ofyour respective organization.

Encl : As above

Yours faith fully,

[Arun Machya)
Vice Princip_ai,.

CDTI [BPR&D) Jaipur
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CENTRAL DETECTIVE TRAINING INSTITUTE, IAIPUR

IOINING INSTRUCTIONS FOR OFFLINE COURSES

LQ_GAIl.Ql§l .

CDTI, ialpur, Rajasthan is located at Dehnil Kalan, Nea1'Manipai University, Ajmer Road.
iaipur-303007. Kindly search the location ofCD'l‘i ialpur on Google Map.

Qt-LMAIE

During the course, the temperature is expected to be in the range from 25 C to 30 C. The .
participants are advised to come prepared accordingly.

_R_iFJiQBJ"iN§£

Participants must reach CD'l‘I, iaipur at least one day in advance prior to the
C0il\i1‘l&i‘iCEi'ilBlilI of the course. Participants are advised to communicate their journey plan in
advance through telephone 0141-2823100 and email (directoncdti-ri@g0v-in] I0 CDTI lfllP|~"'-

 5fiN§i

Hostel and mess facilities are available at Central Detective Training institute. Dehmi Kalfln
Aimer Roadiaipur. The hostel is situated in the campus of CDTI. The participants are advised not to
bring their families while attending the course.

!lfl|EO[§M St §.:l.Of]fi~]l[1lG:

The participants shall attend the course in civil dress with formal order. They may not wear
'i'- shirts, leans. sports shoes, chappais and sandals in the class room. Officers are also required to
wear shoes and proper dress while coming for lunch/dinner in the Mess. They should not wear
Nightsuit. iungi, chappais etc. in the Mess. ' '

12.lS.(LLP__LIhi.i31

The participants are expected to maintain the highest standards of decorum and discipline.
They must abide by the rules and regulations oi’ the CDTI and should maintain strict discipline
during class hours, in the Hostel, mess and elsewhere. i

IZIEEEBSAL;

______ Participants may leave the CDTI Jaipur after vaiodictory address on concluding day of the
course. However. it is advisable not to plan the‘-iourney on same day ii‘ departure time of train]
flight ls before 2000 hrs.

A bus shall be arranged to transport the participants ftjoili the CDTI to railway station/bus
stand after completion oi‘ the course.

O1‘!-IBR5: _

The course is ful aid ti i ' -
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shall be met by the CDTI Iazpur. Howev r, th - d‘we respective States I UT I organizafioi E EXpQn rture on account of travel shall be borneby

The officers nominated for the course are re ui;-ed g 1; th C -
the commenflement °f the °°“!‘3Q- For any querfias relagzazlelzgrtlfé cciun-E:-gm BQZIG gig! bgiltgi
1\\'I‘aI1E¢m°\1Y$' they may contact to Sh. Surender Par-eelc, Inspector Mob. no. 9829320907.

The following officers may he contacted regarding any further queries-

1. Sh. Surender Parcck, Inspector _ - 9829320907

2. Sh. Suresh Seshma, Hostel Wa'rden - 7014996453

3. Sh. Nandaram, Constable - 7014667921
' - dlgecto r.cc1§I-1j@gQ_q,'|1J /4-. ‘Emmi cdts.bprdjalpur@gmaiI.com

5. Landline - 0141-2823100


